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Tourist Centre at Gwalior
3t24. Shri Atom Dm : Will th«

Minister of Tosritni u l  Civil Avto*
tion be pleased to state*.

(a) whether it is a fact that Gov
ernment propose to set up a tourist
centre at Gwalior in Madhya Pradesh;
and

<b) if so, the venue of the C«atr»
and the time by which the proposed
centre will be set up?

The Mlntrtor ef T M rin  and Civil
Aviation (Dr. Kamn Singh): (a) Nr
Sir. The Government of India has r.t
such proposal.

<b) Does not arise.

Nfeoboreee wortting as Stevadtoree In
Andaman and N M a r

MSS. Shri R. K. Steha: Will the
Minister of Transport and QblppiiTiC
be pleased to state:

(a) the number of tribal Nkrobarese
working as stevedores in the Union
Territory of Andaman and Nicobar
Islands;
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(b> whether wagaa end other con
cessions applicable to the Andaman
Labour Force Stevedoring Gang ere
being given to them;

(c)if not, the reasons therefor; end

(d)If so, the rate* of wages and
other concessions?

The Minister of Transport and SWp- 
pin* (Dr, V. K. &. V. B*o>: (a) The
Nicobarese are engaged in stevedoring
work only in Car Nicobar.  Their
number depends on the volume of
work on each day. Generatly one
hundred to one hundred and fifty
labourers are employed when a ship
is in Port.

(b)and (c). Wages and other con
cessions agreed to by the tribal chiefs
in Car Nicobar are being given to the
Nicobarese stevedore workers. They
do not get the pay and other conces
sions applicable to the Andaman
Labour Force stevedore workers, as
their conditions of work are different
and they are not paid regular time
scale of pay as drawn by the Anda
man Labour Force stevedore workers.

(d) Does not arise.

Stock of Timber in Aadaman and
Nicobar Islands

me. Shri R. S. Stake: Will the
Minister of Food and AgricsJtvre be
pleased to state:

(a)the total quantity of timber
stock piled at present in various
Departments and mill-yards of the
Andaman and Nicobar Islands;

(b)the quantity of timber shipped
to the mainland during 1906-07;

(c) whether an offer was made by
a private firm in October, 1960 to the
Andaman Administration for the pur
chase of 2,000 tons of timber at lo.b.
price at Port Blair;

<d) whether the offer was accepted;
and

(e)if not, the reasons therefor?

Hi HMatir ef State 1m thi MWb»
try ef Nk ifrtwHwi, OtaM**
Developeee* is! OeeperatiNw •_-4•_-4 
Anaasahlfc Shlnde): (a) A total quan
tity of 11,009 tons of timber was stock*
piled at the end of May. 1097, In
various Depots and mill yards of the
Andaman *nd Nicobar Islands.

(b)A quantity of 15,283 tons of
timber was shipped to the main land
during 1966-67.

(c)to <e). No offer for purchase
of 2000 tons of timber at to.b. price
at Port Blair was made by any pri
vate firm in October, 1966. However,
an offer for purchase of certain species
of timber, triz. Gurjan, Pandauk and a
small quantity of other ply logs upto
a total quantity of 2000 tons st f.o.b.
rates was received In January, 1967,
from Messrs. Vaid and Sons. Calcutta.
Their offer was not accepted mainly
on the ground that this firm is not
entitled to ply log* at f.o.b. rates. The
firm was informed by the Chief Com
missioner, Andaman Administration tc
obtain its requirements, if necessary,
by competing in the open auctions
conducted in the Andaman Govern
ment Timber Depots at Calcutta and
Madras.

2J stVstt'jtc ri i»wt *$>tr

30:7. fnK  WI f Wi:

w wm flwr f ft sat in? vs %  ftt

fT*VT faF

(*) w irw I ft

fft (fv̂rr) if

to m mtn tm %

wi;

(w) ffrftfT*

4te*mr»

% nm % mtm iv




